
T H E  M IN IS T E R  O F F IN A N C E  (S H R I  P 
C H ID A M B A R A M )  : (a) and  (b). T he  N o n -P la n  
expend itu re  of the Central G overnm ent from 1993-94 
onwards and the details thereof are given in the table 
be low :

(Rs. crore)

1993-94 1994-95 1995-96
RE

Total Non-P lan 
exp en d itu re 98191 113361 13 4320

Interest Payments 36741 44060 52000

De fence 21 845 23245 26879

Subs id ies 12864 12982 13726

Police and in ternal 
security 26 82 26 65 3143

Pens ions 30 05 3643 42 95

Tax co l lec t ions 818 920 1096

Loan to States & UTs 
against net small saving 
co l lec t ions 5000 9649 10112

Write off of loans to States - 1010

Non-Plan transfer to 
State under FC award 1817 1701 5266

Issue of bonus shares - 529 1035

Issue of voter identity 
cards . 225 225

Other Non-P lan 
e xpend itu re 13419 13742 15533

(c) to (f). As already announced in Budget speech, 
an Expend iture M anagem ent and Reforms Commission 
proposed to be constituted to advise the Government 
on the steps to be taken to contro l expenditure

[T ra ns la tion ]

Safety of Coal Mines

545. PROF. RITA VERM A : Will the Min ister of 
COAL be pleased to state :

(a) the steps taken for the protection and safety of 
the coal mines under each ancil lary unit of Coal India 
Limited during the last three years;

(b) the amount spent by ancillary units of Coal 
India L im ited for pro tect ion  and safety of each coa l 
m ine during the last three years, year-wise;

(c) the details of arrangement made for stowing of 
coal from mines by rail; and

(d) the amount spent on this account in different 
ancil lary units during last three years?

THE MINISTER OF STATE OF THE MINISTRY OF 
COAL (SHRIMATI KANTI SINGH) : (a) Preventive steps 
as laid down in detail in the Coal Mines Regulations 
1957. directives of Directorate General of Mines Safety, 
Expert  C o m m it te e  re c o m m e n d a t io n s  as a lso in the 
recom m endations of various Courts of Inquiry, Safety 
C o n fe r e n c e s ,  e tc  a re  a d o p te d  by th e  mine* 
m anagements. Specia l emphasis is given in introducing 
roof bolting, roof s t i tch ing & steel support systems of 
roof supports and implementing com prehens ive  water 
management plans for precautions against inundation. 
For better observance of these steps, Governm ent is 
p rom oting se l f - iegu la t ion  by coal com pan ies  th rough 
internal safety audits, workers ' part ic ipat ion in safety 
m a n a g e m e n t ,  t r ip a r t i te /b ip a r t i te  re v ie w s  at va r io u s  
le v e ls ,  t r a in in g  and  r e t r a in in g  of w o rk  p e rs o n s ,  
observance of safety weeks and safety cam paigns and 
national safety awards.

(b) Safety is an inherent aspect of opera tions in 
coal mining. As such, revenue expenditu re made on 
some of the safety com ponents  can not be distinctly  
segregated from production expenditure. However, the 
amount spent on major safety-or iented items by Coal 
India Limited (CIL), both cap ita l and revenue, during
1992-93. 1993-94 and 1994-95 is as under

(figures in Rs. Lakhs)

Year Cap ita l R e ven ue

1992-93 18,23 263,97

1994-94 21 ,47 282,82

1994-95 25,87 323,52

(c) and (d). Voids created in underground mines by 
extraction of coal are in som e cases  fil led by sand 
stowing. No stowing material is brought by rail in any 
mine of CIL for the purpose  of stowing. The am ount 
spent on sand stowing in mines of CIL during the last 
three years has been as under

(Rs. in lakhs)

1993-94 107,25

1994-95  117,66

1995-96 123,86

[E n g lish ]

R.R.Bs. in Orissa

546. SHRI B HA K T A  C H A R A N  DAS : W il l  the  
Minister of F INANCE be p leased to state .

(a) the  d e ta i ls  of th e  R e g io n a l  R u ra l  B a n k s  
functioning in Orissa at present, location-wise;

(b) the main ob jectives of these banks and the 
achievements made by them during the last two years 
and in 1996, so far;



(c) w h e th e r  s o m e  of th e s e  b a n k s  are fa c in g  
resource crunch, and

(d) if so. the steps taken to remedy the s itua t ion9

T H E  M IN IS T E R  OF F IN A N C E  (S H R I  P 
C H ID A M B A R A M ) : (a) There are nine Regional Rural 
B anks  (R R B s) ope ra t ing  in the State of O r issa with 
their  headquarte rs  located at Pipli. Bolangir. Cuttack. 
Jeypore. Baripada. Bhawanipatna. Balasore Berham pur 
and D henkana l.

(b) The main ob jectives of the RRBs aie to take the 
bank ing  se rv ices  to the door s teps ot rural m asses  
p a r t i c u la r l y  in h i th e r to  u n b a n k e d  a re a s  to m a k e  
ava ilab le  insti tu t ional credit to the w eaker sect ions of 
the soc ie ty  to mobil ise rural sav ings and channe lise  
them for suppo rt ing  p roduc t ive  act iv i t ies in the rural 
areas, to crea te  supp lem en ta ry  channe l for f low of 
credit  from the centra l money market to the rural areas 
t h r o u g h  r e - f in a n c e  to g e n e r a te  e m p lo y m e n t  
opportun it ies in rural areas and to bring down the cost 
of prov id ing credit  in rural areas.

The RRBs in Orissa have mobil ised depos its  of Rs 
604 88 crores (Provis ional) as on 31st March. 1996 and 
their  loans and advances outstanding as on that date 
stood at Rs. 390.08 crores (Provisional). While growth 
in deposits  was 26 7% and 28.5% during 1994-95 and
1995-96 respectively, the growth in loans and advances 
was at 19.2% and 22 .1%  during the above two years

(c) and (d). National Bank for Agriculture & Rural 
Deve lopm ent (NABARD) has reported that no indication 
of resources crunch has been brought to the know ledge 
of NABAR D by the RRBs. However five RRVs in Orissa 
wh ich  were taken  up for c o m p reh ens ive  revam ping  
h a v e  b e e n  p r o v id e d  w i th  a d d i t i o n a l  e q u i ty  by 
G overnm ent of India and sponsor banks for c leansing 
of their ba lance sheets.

[Trans la t ion ]

World Bank Loan for Rural Water Supply

547 SHRI N.J RATHWA : Wil l the M in is ter of 
FINANCE be p leased to state :

(a) whether the World Bank has provided any loans 
for water supply and environmenta l sanitat ion projects 
especia lly  for the tribal and rural areas of Gujarat 
during the last three years:

(b) if so. the details of the projects sanctioned and 
the amount expected to be allocated project-wise out of 
the funds received from the World Bank: and

(c) the details of implementing agencies of these 
projects?

T H E  M IN IS T E R  OF F IN A N C E  (S H R I P 
CHIDAM BARAM ) : (a) No. Sir.

(b) Does not arise.

(c) Does not arise

[E n g lis h ]

Piparwar Opencast Coal Project

548 SHRI TARIQ ANW AR : Will the Min ister of 
COAL be p leased to state :

(a) w h e the r  P iparw ar open  cas t  Coal p ro jec t  of 
C en tra l  Coal F ie ld  Ltd s ta r ted  in 1989 is p rov ing  
costly pro ject;

(b) if so. the reasons therefor:

(c) the est imated budget al location for the project;
and

(d) the total amount spent on the project, so far?

THE M INISTER OF STATE OF THE MINISTRY OF 
C O A L  (S H R IM A T I  K A N T I  S IN G H )  : (a) P ip a r w a r  
O p e ncas t  Coa l P ro ject  was app roved  in Sep tem ber. 
1989 with a capital investment of Rs. 542 43 crores for 
the production of 6 5 Mil lion Tonnes coal per annum. In 
May. 1993. the cost was updated and the Project was 
sanc t ioned  with an inves tm ent of Rs 838.27 crores. 
The expend itu re  so far incurred on the Project till March. 
1996 is Rs 961.35 crores Some more expenditure is 
expected or the comple tion of the Project. In 1995-96. 
the production was 6 85 Mil lion Tonnes yie ld ing a total 
profit  of Rs. 62 74 crores or Rs. 91.53 per tonne of 
coal

(b) The Project cost has s ignif icantly  increased due
to :-

(i) Variation in foreign exchange rate:

(ii) The Project cost was est imated on the basis 
of constant pr ices whereas  the actual cost 
inc ludes in f la t ionary effect:

(iii) Add it ional prov is ion of housing, taxation and 
cap ita l isa t ion  of revenue expenditu re ;

(iv) Delay in im p lem enta t ion  of the project due 
to delay in getting physica l possess ion of 
land.

(c) and (d). The Budget a l location for 1996-97 for 
this Project is Rs. 38.60 crores and Rs. 961.35 crores 
has been the expenditu re incurred on the Project till 
31st March. 1996.

[T ra n s la tio n ]

Subsidy on Sericulture

549 . SHRI NAM DEO  DIWATHE : Will the Minister 
of TEXTILE S  be pleased to state :

(a) whether the Government of Maharashtra have 
made a request to increase subsidy on sericulture;

(b) if so, the details thereof; and

(c) the action taken by the Government thereon?


